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34'58. SHRI ARVIND NETAM: 
Will the PRIME MINISTER be pleased 
t c : 

(a) wbether 'Porest Villagers' have 
remained beyond the P8 Ie of. plan 

(b) whether in the Chief Minister 
Conference held in July, 1984, it w'a 
deci&d to pay special attention towards 
development of forest vi Ilagers; and 

(c) bether it is proposed to start a 
Central sector scheme for development 
of these vulnerable tribal groups 1 

THE .M NI TER 0 STATE IN 
THE MINI RY OF ENVIRONMENT 
AND FORESTS (SHRI VIR SEN) : 
() ,Sir. Planned developm nt in-
clude development of Forest Villager 

Iso. 

(b) The meeting coos idered ways 
and mean of ensuring perceptible pro-

s ,in tribal development. This in-
cludes tribal forest villagers. 

(c) Government have in view a 
DUJ~· ~.()f schemes for development of 
tribal. includiol tribal (orest villag~rs. 

Pro.otloD of SC/STs Senior Re earch 
Officets on Adhoc Basis 

• SHRI Al'l SU DE&WATI 
NAWAL PRABHAKAR : Will the 
M.i i.leJ of PLANNING be pleased to 
.. ate: 

( ) the number of Scheduled Castes 
aDd Scheduled Tribes officers in the 
PJ Commissi on promoted on ad-
hoc basis during the last tht: e year as 

Dior Research Officers; and 

(b) il no such promotion wa made , 
the reasons therefor 1 

1.H MINISTER OF STATE IN 
INJSTRY OF PLANNI G 

(SHill K. R. NARAYANAN) : (8) 
it 

(b) No Officer beJonging to the 
Scheduled Caste/Scheduled Tribes wa 
available having requisite quaJifications 
and experience required for the two 
posts of Senior R rch Ottic rs to 
which promotions were made on an ad-
hoc ba is in the la t thr e ye r . 

Hi he t percentage of fund allott d 
to Punjab 

3460. SHRI RAM BHAGAT 
PASWAN : Will the Minister of 
PLANNI G be pI a d to state: 

(a) wh ther Punjab is allotted the 
highest percentCtge of funds in very 
re pect; and 

(b) if so, the reasons thereof? 

TH MINIST R OF STATE IN 
THE MINI TRY OF PLANNING 
(SHRI K. . NARAYANAN): (a) 
No, Sir. 

(b) Does not ari e. 

Boldin of festival of Indian 
ulture in USA 

3461. SHRI T. BALA GOUD : Will 
the Minister of CULTURE be plea ed 
to state: 

(a) the plans drawn up for holding 
a -festival of Indian culture during the 
la ter part of this year in U.S.A,; 

(b) the funds se.t apart for the pur-
pose; and 

(C) steps being taken to select dis-
tingu bed artists and reputed cultural 
groups for sending them to the festival 
in USA? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PERSONNEL 
AND TRAINING, ADMINJSTRTIVE 
REFORMS AND PUBLIC GRIE-
V ANCES AND PENSION AND IN 
T E DEPARTM NT OF CULTURE 
(SHRI K. p. SINGH DEO) : (a) The 
'pe, tival of Ind!a in the Unitod States i 
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h uJ d to p 11 in JUD, 1985 in 
Wa hin ton . C. nd extt'nd 0 r a 
period of one nnd a half year. It wjIJ 

mpri number of exhibition 
sponsor d by orne of the most presti-
gious institutions in Unit d States, 
performin art, theatre group, film. 
poetry reading, sympo ia and eminar 
tc. 

(b) Governm nt of ndia i likely to 
p nd appro imately Rs. 515 lakh on 

the F tival of ndia in USA. 

(C) Di tin uished arti te and roup 
from India are being ejected on m rit 
by the Performing Arts Committe of 
the Fe tival of Jndia which incJude 
repre. entativ of the Sangeet atale 
Ale demi and th Indian ouncil for 
Cultural elation. 

Cultural ti between India and gypt 

3462. SHRI K. PRADHA I: Will 
the Minister of CULTURE be pJeas d 
to tate: 

(a) whether step have been taken 
by )v rnment t e tab}i h cultural 
ties between India and gyp.t; 

(b) jf • the vari us cultural pro-
gramme proposed t be organised and 
exchan cd during the current Financial 
year; and 

(c) the 
cultural ti 
if an,y ? 

tep taken to improve 
with other countrie , 

THE MINJST R S A E IN 
TH MINISTRY 0 P RSONN L 
AND TRA1NNING, ADMJ JSTRA-
TIV RE ORM AND PUBLI 
GRIEVAN S AND PEN ION AND 
IN TH DEPARTMENT 0 CULTURE 
(SHRI K . p. INGH DEO) : (a) and 
(b) India has 10 e uJturaJ r la ti on 
witb gypt. A uituraJ Agre me'nt betw 
ween the two ountrie wa signe.d in 
September, To implement the 
provi ion of thi Agreem nt Cultural 
Exchao e Programme p ifying c n-
cr te activj lie and excha~gc:s between 
th two countrie have be n formut t d 
from tiwe t tiJl1e. The~e Pro 1 mm s a(~ 

imple 

soci 
etc. 

(C) A! a part of improvement o( 
cultural relations with various countrie , 
cultural agreements edst wi 71 
countire . 

12.00 br • 

( Inrerruptionsj 

MR. SPEAKER: Prof. K. 
Tewary . (Interruptions) 

MR. SPEAKER: I have aUo e 
Prof. Tewary. I wi)) aHow one by one. 

PROF. K. K. TEWARY (Buxar) : 
Sir t the Sut-Committee ... (lnterruptlons) 

MR. SPEAKER : What is tbe 
matter? I will allow you also. Have I 
barred you? I have allowed Prof. 
Tewary and he is on his Jegs. 

PROF. K. . TEWARY : It i. a 
very s rious matter and I think. the 
entire Hou e will agree and wi)), with 
one voice, condemn the Am rjcan in-
terference in our internal affair. The 
Sub·Commi ttee of the American en te 
has held a hearing in which the extre-
mist Jeader of Khali tan and even \h 
State Department bad been repr Dt ~ d. 
It i an a ttempt to de. tabilise In ia' 
it is an at tempt to endanger our unity 
and ind pendence. Therefore, he ntire 
H nd the whole nation houl 
with one voice. cODdem thi iD r-
f'rcp~e by the American in tbe 




